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NGT/PB/02/Admin/2016 [ 59 725" February, 2022

OFFICE ORDER

It has come to notice that officers / officials working in NGT on deputation basis or
engaged on contractual basis, submit requests for issue of Experience Certificate after
passage of time and in some cases more than five years after repatriating from their
repatriation to their Parent Department or disengagement from services in NGT.

It is difficult for the present Competent Authority to comment on the conduct of the
Officer / Official who had already been repatriated / disengaged long ago and have not
overseen his’/her work. Such practice is unwarranted and unhealthy for functioning of
administration as it is not possible to provide experience certificate after such a long time.

Hence, in order to curb such practice and to streamline / improve the functioning of
the Institution, following directions are issued for compliance :

I.  The Officers / Officials working in NGT, on deputation basis, to seek their
respective experience certificates, if required, from their Parent Department.

-II.  The Officers / Officials engaged in NGT, on contract basis, to seek their
respective experience certificate, if required, within six months from their
disengagement from NGT.

This issues with the approval of the Competent Authority
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Deputy Registrar
Copy to:
1. PPS to Hon’ble Chairperson
2. PA to Hon’ble Judicial and Hon’ble Expert Members
3. PA to Registrar General, NGT, PB, New Delhi
4. Ld. Registrar of all Zonal Benches for displaying in notice board and circulation to

all staff concerned.

5. All Section in charge, NGT, PB for circulation to all staff.
6. Computer Section for uploading in website
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